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8hri Eswara RNdy (Cuddapah): 
Since it was a light engine, may I know 
whether any information was given to 
the gate-keeper? 

Mr. Speaker: That is still to be 
found out whether information was 
given to the gate-keeper by the 
Station Master Or not. 

Shri Nambiar: That is the normal 
practice. 

1I1r. Speaker: Whether it was follow-
ed Is yet to be found out. 

Shri Nambiar: My submission is 
that it is a non-in\;enocKea section; it 
was a non-scheduled train and light 
engine. So, there must have been some 
information. I want to know whether 
that informatiOn was given. 

Mr. Speaker: Order, order. The hon. 
Members seems to be having more in-
formation. 
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PAPERS LAID ON THE TABU! 

FINANCE ACCOUNTS AND NOTIFICATIONS 
UNDER PuBLIC DEBT ACT 

The Deputy Minister In the Ministry 
of FinaBce (Shrimati Tarkeshwari 
'!Inba): On behalf of Shri Morarji 
Desai, I beg to lay on the Table:-

0) a copy of the Finance Accounts 
of the Central GoverJlIYlent for the 
year 1960-61. [Placed in Library. See 
No. LT-406/62]. 

(ii) a copy each of the follOWing 
'itules under sub-section (3) of section 
28 of the Public Debt Act, 1944:-

(a) The Public Deb: (Second 
Amendment) Rules. 1&(j2 pub-
lished in Notification No. 
G.S.R. ~. dated the 25tn 
August, 1962. 

(b) The Public Debt ~

ation Bonds) Second Amend-
ment Rules, 1962, published ill 
Notification No. G.S.R. ~ 

dated the 25th August, 1962. 

(c) The Public Debt (Annuity 
Certi.tl.cates) Second Amend-
ment Rules, 1962, published in 
Notification No. G.S.R. 1097, 
dated the ~  Augugt. 19G2. 
[Placed in Library. See No. 
LT-403j62]. 

ANNUAL REPORT OF HINDUSTAN MACHINE 
TOOLS LL>1:ITED AND REVIEW BY Gov-

ERNMENT 

The Minister of Steel and J1eaVT In-
dustrIes (Shri C. SabrallUlliam)': I 
beg to lay on the Table a copy each ot 
the following papers: 

(i) Annual Report of the Hindu-
stan Machine Tools Limited. 
Bani!alore. for the year ~ 

62. a ~ with ell<, Audited 
Accounts ilnd the, ommen!s ot 
the Comptroller ~ d Auditor 
General thereon, undu eub-
section (1) of section 619A "f 
the Compani.;s Act. 1956. 

(ti) Review by the Government on 
the working of the above com-
pany. [Placed in library. See 
No. LT-402j62]. 

ANNUAL REPORT OF OIL AND NATURAL 
GAS COMMISSION 

The MInister of Mines an. Fad 
(lihri K. D. a a ~a  r beg to lay 
on the Table a copy of Annual 
Report ot the Oil and Natural Gas 
Commission for the year 1961-62. under 
sub-section (3) of section 23 of the 
Oil and Natural Ga, Commission Act, 
1959. [Placed in Library. See No. 
LT-401j621. 


